THE GAUHATI HIGH COURT AT GUWAHATI
(THE HIGH COURT OF ASSAM: NAGALAND: MIZORAM AND ARUNACHAL PRADESH)

PENDENCY/ ARREARS IN THE SUB-ORDINATE COURTS OF ASSAM, NAGALAND, MIZORAM AND ARUNACHAL PRADESH,

AS ON 28TH FEBRUARY, 2023

Pendency of Cases

Disposal of cases

which are more than 5

Ovening Balance Institution during the Disposal during the Closing Balance at the which are more than 5
Name of P g Month Month end of the month years old years old at the end of
the State. the month

Cvl Crl Total Cvl Crl Total Cvl Crl Total Cvl Crl Total Cvl Crl Total Cvl Crl Total

ASSAM 95451 | 385167 | 480618 4402 27709 32111 4601 50069 54670 95252 | 362807 | 458059 442 4784 5226 15260 51444 66704
NAGALAND 1549 2804 4353 73 97 170 94 108 202 1528 2793 4321 17 05 22 403 970 1373
MIZORAM 2789 3131 5920 660 685 1345 601 681 1282 2848 3135 5983 09 09 18 453 274 727
ARUNACHAL 2687 13940 16627 211 681 892 210 731 941 2688 13890 16578 04 31 35 505 4466 4971

PRADESH




